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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, Q) 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 268/2024 

In the matter of: 

Sh. Ashok Kumar Jain ... Applicant 

Versus 

Govt. of NCT of Delhi ... Respondents 

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DELHI 

POLLUTON CONTROL COMMITTEE IN COMPLAINCE TO THE 

ORDER DATED 02.08.2024. 

I, Sanjay Vatts, Environmental Engineer, Delhi Pollution Control Committee, 

C-Wing, 2"’ Floor, Vikas Bhawan-Il, Upper Bela Road, Civil Lines, Delhi- 

110054, do hereby solemnly affirm and state as under: 

. That, | am working as Environmental Engineer, Delhi Pollution Control 

Committee and am conversant with the facts of the present case on the basis of 

record maintained by Delhi Pollution Control Committee in its ordinary course. 

. That this Hon'ble Tribunal taken up the above captioned matter on 02.08.2024 

on the basis of letter petition filed by Sh. Ashok Kumar Jain against an illegal 

spray~painting work, which is running on the footpath of Kali Mandir, Z-block, 

Near Rattan Chand Arya Public School, Sarojini Nagar, New Delhi. This 

Hon’ble Tribunal has pleased to direct to examine the grievance and if the same 

is found to be correct, take appropriate remedial action expeditiously. 
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. That, in compliance of the orders passed by this Hon*ble Tribunal an inspection (?) 

of the site was carried out on 08.08.2024, by the officials of DPCC. During the 

inspection it was observed that; 

e Sh. Subir, is engaged in seasonal job-work of idol making under tarpaulin 

shed/tent in front of Kali Bari Temple, near Rattan Chand Arya School, 

Z-Block (Sarojini Nagar). 

e Sh. Subir told that no spray painting is done on idol(s) and only regular 

painting/coating is done using brush. 

e He also informed that this job work is seasonal and is usually done few 

months prior to Durga Pooja. 

e No evidence of spray painting was observed. 

Copy of the Inspection Report dated 08.08.2024 alongwith Geo-tagged 

photographs are enclosed herewith as Annexure-1(Colly). 

That Hon'ble Supreme Court of India, in MC Mehta vs Union of India {WP(C ) 

4677/1985! vide its judgment dated 07.05.2004, had directed that all industrial 

units operating in non-confirming/residential areas of the Delhi in violation of 

Master Plan of Delhi have to be closed down in phased manner. ‘To comply with 

the judgment of the Hon’ble Supreme Court, the Chief Secretary, Delhi has taken 

various meetings and in the meeting dated 08.12.2010, 14.07.2011, 09.12.2011 

and 05.06.2015 it has been decided that action on industries operating in non- 

confirming areas and violating Master Plan of Delhi will be taken by and owning 

agencies in their respective areas. 

That, in view of the finding of the inspection, a letter has been issued to NDMC 

on 23.08.2024 interalia requesting to take action for stoppage of the same as the 

area of activity is residential area. Copy of the letter dated 23.08.2024 of DPCC 

to NDMC is enclosed herewith as Annexure-2. In the letter NDMC was asked to 

submit Action Taken Report to DPCC within 15 days. ATR is awaited. 

That this affidavit is being filed in compliance to the order dated 02.08.2024 

passed by this Hon'ble Tribunal... OA > 
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VERIFICATION: 

I, the above-named deponent, declare the contents of the present affidavit are true and 

correct to the best of my knowledge based upon the documents and records available 

in the office and nothing material has been concealed therefrom. Verified at New 

Delhi on this aot day of October, 2024. 

ONENT 
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Lane Number Z, Sarojini Nagar, New Delhi, 
110023, DL, India 

Latitude Longitude 

28.576845° | 77.202094° 

Local 17:08:00 Altitude 220.1 meters 

GMT 11:38:00 Thursday, 08/08/2024 
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a i 
Ta, 

Seeretary, NDMC 

Palika Kendra, Sansad Marg 

New Delhi-1 10001 

Subject: OA No. 268/2024 “Ashok Kumar Jain Vs. Govt. of NCT of Delhi’-ref 

Sir/Madam! 

Kindly find enclosed herewith orders of Hon'ble National Green Tribunal in reference 

to the above-mentioned subject matter, The matter pertains to a complaint regarding spray 
painting work carried out by Sh, Subir at the open road on the footpath of Kali Mandir, Z- 

block, Near Rattan Chand Arya Public School, Sarojini Nagar, New Delhi. 

As directed by Hon'ble National Green Tribunal officials of DPCC carried out an 
inspection of site on 08.08.2024 to ascertain the factual position and following were 
observed: 

a. During inspection it was found that Sh, Subir is engaged in seasonal job-work of idol 
making under tarpaulin shed/ent in front of Kali Bari Temple, near Rattan Chand 
Arya School, ZBlock (Sarojini Nagar) 

b. No work was being carried out at the site except storage of idols at the time of 
inspection. 

&. Sh, Subirlagainst whom complainant has lodged plea) told thet no Spray painting is 
done on idol(s) and only remular painting/coating is done using brush, 

d. Je also informed that this job work is seasonal and is usually done Jew months prior 
to Durga Pooja. 

This issue is related to carrying out activity in a residential/non-confirming area and 
Hon'ble Supreme Court had passed judgment on 07.05.2004 in L.A, No 22 in WP(C) No. 
4677 of 1985 titled as MC. Mehta Vs, Union of India & Others and ordered closure of all industrial units that have come up in residential / non-conforming areas in Delhi on or afler 
1 August, 1990. 

The Chief Sceretary, Delhi had taken a meeting on 08.1 2.2010, wherein it was decided 

that action on units operating in non-conforming areas and violating Master Plan wil be 
taken by DDA under Delhi Development Aci, 1957 and MCD in other areas, DPCC using its 
power under the Environmental Legislation had also issued direetion(s) on 22.12.2017 and 

12.11.2018 to all the Municipal Corporations and DDA regarding closure of non-conforming 
industries in entire Delhi. 
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